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NEW STATION BllILDI"C; FOR SAKRI STATIO" 
(NORlII EASTERN RAILWAY) 

3031. SHRI SIlIVA CHANDRA JHA: 
WiJl Ihe MlIlisler of RAILWAYS l>c plea.ed 
to slale: 

(a) whether (Jovcrnmcnt arc planning 
to make a new Slation building (like the 
one .. t Luhcria Surai) at Salri station 
North l:a.tcrn Railway; 

Ib) if so, when; and 

(e) if not, the reasons therefor? 

THE MINISTER OF LAW AND W-
nAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON): (a) :No. 

(b) Does not arise. 

(e) Facilities already provided at ~"i 
Station are adequate for the presenl volume 
"f traffic dealt with at this station. 

1'HJIoOOH BoGlE PROM JAYNAGAJ< 10 
SAHAkSA (OR SUPAUL) (NORTH u,STnN 

RAILWAY) 

3037. SHRI SHIVA CHANDRA JHA: 
Will the Minister of RAILWAYS be plea~J 
l<> .. ate: 

(a) whether Government plan 10 allll<h 
a through bogie from JaynagBr to Saha .. a 
(or Supaul) to any convenient train eon-
nr-ction: 

(h) iho, when; allll 

Ie) if not, the reasons thereof? 

THE MINISTER OF LAW AND SO-
CIAL WELFARE AND RAILWAYS 
(SHRI P. GOVINDA MENON): (a) N". 

(b) Does not arise, 

Ie) l.ack of traffic justification. 

SHUN'llNG AND VAN GOODS TRAINS (,N 
GANDHlDHAM-BIUUlI SIiCTION OJ' A.i"'~R 

DIVISION (WESTERN RAILWAY) 

3033. SHRI ISHAQ SAMBHAU: 
Will the Minister of RArLWAYS be 
plea""d to Slale: 

(a) whelher it is a fact Ihat the Shunting 
and Van Goods trains on the Gandhidham-
Bhildi Section of Ajmer Division (Westcrn 
R .. ilway) arc run with double creW and 
Guard with Rest Van; 

(h) whether it is also a fact that there is 
no arrangement of eleclricity, fan and waler 
in such Rest Vans; 

(e) whether il is further a f;lel Ihal there 
is no arrangcmem for cook and cooking 
r .. cilities in the Rest Vans; 

(d) whether the >latf working un sLlch 
trains are required to w('Il'k for 96 hours b,Y 
changinll duties cnroulc wilh the resting 
st.lIr in all un-equipped Rest Van; 




